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The 30 August 2022
No. 02/MM(BA)-25/22-4352/M,—In exercise of the power conferred by Section 15
of the Mines & Mineral (Development and Regulation) Act. 1957 (Act No.-67, 1957) the
Governor of Bihar is pleased to make the following amendment in schedule-III A read with
Rule-51 (1)(b) of Bihar Mineral (Concession, Prevention of Illegal Mining, Transportation
& Storage) Rules, 2019.
AMMENDMENTS
In the said Rules :-
1. Column 2 & 3 of sr. no. 2 of Existing schedule III A shall be substituted by the
following, namely :-
(Rate Per Cubic Meter in Rupees)
2 (A)Sand available in 05 Rivers like Sone, Kiul, 150.00
Falgu, Chanan & Morhar
(B) Sand available in other Rivers

75.00
By order of the Governor of Bihar,
Diwan Jafar Hussain Khan,
Joint Secretary to Govt.
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